Gaovernment of Jammu and Kashmir

Finance Department
Civil Secretariat, Jammu

Notification
Jammu, the 23« January, 2018

"SRO 37.- In exercise of the powers conferred by section 146 of the Jammu and Kashmir Goods
and Services Tax Act, 2017 (Act No. V of 2017) read with section 20 of the Integrated Goods
and Services Tax Act, 2017 (13 of 2017), and in supersession of the nofification of the Finance
Depariment SRO 299 dated 18.07.2017, except as respects things done or omitted to be done
b&fﬂl’ﬁ such supersession, the Slale Govemment hereby notifies www.gst.gov.in as the
Cammon Goods and Services Tax Electronic Paral for faciitating registration, payment of tax,
fumishing of retums and computation and setffement of integrated tax and
www.ewaybillgst.gov.inas the Common Goods and Services Tax Electronic Portal for fumishing
glectronic way bill

Explanation -

(1) For the purposes of this notification, "www.gst.gov.in® means the website managed by
the Goods and Services Tax Network, a company incorporated under the provisions of
section 8 of the Companies Act, 2013 (18 of 2013); and

(2) For the purpases of this nofification, “www.ewaybillgst.gov.in® means the websue
managed by the National Informatics Centre, Ministry of Electronics & Information
Technology, Government of India.

This nolification shall be deemed to have come into force with effect from the 16* day of
January, 2018,

By order of the Government of Jammu and Kashmir,

Sd/-
{Navin K. Choudhary), 1AS
Commissioner/Secretary to Government,
Finance Department.
No: ET/Estt/119/2017 Dated: 23-01 - 2018.
Copy to the.-
1. Secretary, GST Council, New Delhi,
~ 2. All Financial Commissioners. :
3. Principal Resident Commissioner, J&K Govemment, New Delhi.
~ & Principal Secrelary to Hon'ble Govemor.
9. All Principal Secretaries to Government.
6, Principal Secretary to Hon'ble Chief Minister.



£ cise Commissioner, J&K, Srinagar.
9. Commissioner, Commercial Taxes, J&K, Srinagar.

| Private Secretary to Hon'ble Minister for Finance.
F i ate Secretary to Hon'ble Minister of State for Finance.

( :: eral Manager, Govemment Press Jammu/ Kashmir,
1 Private Secretary to Commissioner/ Secretary to Government, Fin

B9 Covemment order file/Stock/Finance websile.
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Under Secretary lo the Government
Finance Department



